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Survey in North Eastern Region 
for Rubber Plantation Arf!a 

2442. SHRI SUBHASH 
CHANDRA BOSE 
ALLURI: 

SHRI K. P. SINGH DEO: 

Will the 1\1inister of COM.-
MERCE be pleased to state: 

(a) whether the Rubber Board 
had conducted a survey in t~e 

North Eastern Re· ion in the countrv 
to find out the possibility of cnhan: 
cing rubber plantation area in this 
region; and 

(b) if so, the details thereof ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF COM-
MERCE (SHRI· KHURSHED 
ALAM KHAN) : (a) and (b) The 
Rubber Board has conductf'-d ex-
tensive surveys to identify areas 
suitable for extending rubber plan-
tation in the North Eastern Region. 
These surveys and experimental plan-
tings have re\Tealed considerahle po-
tentiality for rubber product!on in 
this region. According to preli-
minary cstimatf"s, there is land 
suitable for rubbt"r cultivation to 
the extent of I lakh hcctares in 
Assam, 2!),OOO hectares in Tripura 
and 20,000 hectares in ~ i a  
Meghalaya, Arunachal Pradesh, 
Nagaland and !\ifanipur put 
together. 

As per the latest survey, the 
Board has identified an· area of 
!),7OO hectares in· selected tracts 
suitable for rubber cultivation 
in Nagaland. 

Discondaua'tlon of PubHc 
Distribution System 

2443. SHRI CHITTA MAHA-
TA: Will the Minister of CIVIL 
SUPPLIES be pleased to state: 

(a) the namf"S of the States 
which . have discontinued public 
~ist i ti n of grain and other eg-
. ~ tia  conunodities through the fair 
t· :icc shops, dealers; and 

(b) the reaction of the Central 
( ; .)Vcrnment thereto ? 

THE DEPUTY l\1JNISTER IN 
T HE MINISTRY OF CIVIL SUP-
PLIES (SHRI BRAJA :rvI0HAN 
~  [OHANTY): (a) No such report 
hJ . .;; been received from any State 
C; 'wernment. 

(b) Does not arise. 

Finances given to Companies of 
Birla Group 

2444. S\VAl\lI INDERVESH: 

SHRI RAM: VILAS 
PAS\VAN: 

SHRI RAJESH KUMAR 
SINGH: 

\ViII lht! ~ iniste  of FINANCE 
be pleased to state : 

(a) the names of the financial 
institutions which a ~ financed Birla 
Group of Companies during the last 
live years, year-wise. 

(b) the names of Birla concerns 
which have been financed; 

(c) what is the total amount 
financed; and 

(d) the terms on which the com-
panies were financed ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI MAGANBHAI BAROT): 
(a) to (d) Infi>rmation i~ beitlg 
c.ol1ected and to the extent available, 
will be Jaid on the Table of the 
House. 




